FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SMAAASH LEISURE LIMITED

OPERATING IN THE GAMING AND ENTERTAINMENT
INDUSTRY ACROSS DIFFERENT CITIES IN INDIA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & CIN/ LLP SMAAASH LEISURE LIMITED
No. CIN: U74120MH2008PLC316737
PAN: AAECP6342B1
0.8 Address of the registered office 403, Udyog Mandir No.2, Magul Lane, Mahim (West), Mumabl
City, Mumbai, Maharashtra, India 400016
3. URL of website Not Applicable
4. Details of the place where the majority of fixed assets are 1. R City Mall, Mumbai
located: 2.  Korum Mall, Thane
3. Pavillion Mall, Ludhiana
4. Berkley Square Mall, Chandigarh
5. World Trade Park, Jaipur
6. Curo Mall, Jalandhar
7. City Centre Mall, Raipur
8.  Z Square Mall, Kanpur
9. Omaxe Mall, Amritsar
10. DN Regalia Mall, Bhubaneshwar
11. Palmwalk Mall, Ludhiana
12. Indiabulls Mega Mall, Ludhiana
13. Spectrum Metro Mall, Noida
It is pertinent to note that no records in relation to the said assets
are available with the Resolution Professional. Further, the assets
are neither traceable nor have they been handed over by the
Corporate Debtor to the Resolution Professional. |
3. Installed capacity of main products/ services Not Applicable
6. Quantity and value of main products/ services sold in the last | Since the commencement of CIRP, the company has not been
financial year engaged in any business.
7. Number of employees/ workmen 0
8. Further details, including last available financial statements | For further details, write an email to cirp.smaaash@gmail.com
(with schedules) of two years, lists of creditors are available at
URL:
9, Eligibility for resolution applicants under section 25(2)(h) & | The Resolution Applicant must be eligible under section 29A of the
29A of the Code is available at Insolvency and Bankruptcy Code, 2016.
For detailed EOI and eligibility criteria, please write an email to
cirp.smaaash@gmail.com
10. | Last date for receipt of expression of interest 07.05.2026
11. | Date of issue of provisional list of prospective resolution | 16.05.2026
applicants
12. | Last date for submission of objections to provisional list 21.05.2026
13. | Date of issue of final list of prospective resolution applicants | 30.05.2026
14. | Date of issue of information memorandum, evaluation matrix | 04.06.2026
and request for resolutlon plans to prospective resolution
applicants
15. | Last date for submission of resolution plans 04.07.2026
16. | Process email id to submit Expression of Interest cirp.smaaash@gmail.com
17. | Details of the corporate debtor’s registration status as MSME. | NA

Smaaaoh Lei

Resolution Professional o

Megha Agrawal IP Megha Agrawal
IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to 30.06.2027
Address Registered with IBBI: C/o Trunex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Nagar Garden, Congress Nagar,
Nagpur — 440012 (M.S.)
For Smaaash Leisure Limited

Date: 16.04.2026
Place: Nagpur
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IN THE COURT OF ADDL. JUDGE M.Y. SWAMI, AT SURAT
District court building, Reom No.9186,9 th Floor,
New court Bu\ldmg, Athwalines, Surat
Plaintiff - (1) DILIP JESMAL GOTHI COMM CS NO. - 539/2025
PROP OF VASTUKALA CREATION
versus Plaintiff Advocate - AKASH.K.VAKIL
Defendants — SAI ENTERPRISES & Others
Defendant no. (2) - CHILUKURI KRISHNA VENI
PARTNER OF SAl ENTERPRISES
ADD-22, Lohana Bhavan, Paliram Road, Andheri(W), Mumbai-400058.
Defendant no. (5) ~ KETINENI SAYAJI RAO,
PARTNER OF SAI ENTERPRISES
ADD - 82, Cesablar\ca Apts, Cuff Parade, Colaba, Mumbai-400005.
ie IM ndant Advocate - NoNE

[ ==

PUBLIC NOTICE
31/108 Sanhl He Ld., Piot No. SQGWH Na
pCo-owmn lousing Society 32, Sanpada, Navi

NOTICE
1. Petition for determination of tariff from DOCO till 31.03.2029 under
Section 62 read with Section 79 (1) (d) of Electricity Act, 2003 and under
the 15 (1) (a)Co:gd egulati 23 of Central Electricity
of B

referred 1o as "the said premises’), had

Itis upoﬂed that the original tite documents relating lo the said premises were
nmﬂwlwhsuhmdlm $8! Home Loan Centre, CBD
Belapur, Navi Mumbal. Upon verification of records, the following original documents are

2023 read
wn.h Centra! Electricity Regulatory Commission (Terms and Condition
of Tariff Regulations) 2024 for 1x500 MVA, 400/220 kV ICT (9% at Bhyj
PS along with bays under */

capacity at 400/220 kV Bhuj PS in Gujarat by 1x500 MVA. 400/220kV
lcT (9" )"in Westemn Reg

That the Plaintiff of this suit has filod the
cause sut number amounting to Rs.3,28,674/- (Rupees Threelakh, twenty-eight
thousand six hundred seventy-four rupess only) as legally enforceable debt from the
Defendant whereby. A notice in regards to appearance in the Honorable court has been
sent various times to the above mentioned addresses to defendant but the same has

notice via public notice. And the said suitis now adjourned to Dt.th 15 MAY 2026 And
so0 the Defendants are hersby directed to remain present in person or via an
attomey. Andif th

y on this day of 10 APRIL 2026, si beloy
Prepared by Affirmed By By The Order
Sign'- (VIXANTHARIA) ~Sig- (R.T.OBHULIVA) s;w- (HEENA DESAI)
Assistant i egistrar Civil Court, Surat

b are
(|) MPPMCL Jabalpur (2) MSEDCL Mumbai (3) GUVNL Vadodara
De; f Goa, Panaji, (5)
DNHDDPCL Snlvassa(s)CSPDCL Ralpur(7)CTUlL
. Tariff details:
SCOD of the Project: 01.07.2025
FRApproved cost for Project: 15210.00 Lakhs
Estimated completion cost: 15815.09 Lakhs
Transmission tariff for 2024-29 Tariff Block

(X in Lakhs)§

{Asset| Asset Name and its 20 2028-29 £
No.| location i
1 [Rssel 1 : 1x500 MVA[15.012006] NA | 16473 | 940.02 [1040.76[103351|&
1400220 kv ICT (") g

[Bhuj PS along with 2

(FORMERLY KNOWN AS STERLING GUARANTY & FINANCE LIMITED)
CIN No.: LESSS0MH1983PLCO31384
REGD. OFFICE: B-702, Tth FIWI Neelkanth Business Park, Klral Village, Near Bus
Depot, Vidyavihar (W), Mumbal - 4000f
Contact: 31 mmma Emnn‘ sterlingg: un(yﬂmn:cnmll.d@gml com
Website: www.! wslwavtucuvm-ﬂImllod.com
Notice of Record Date for Reduction in Share Capital under Section 66 of the
Companies Act, 2013
Notice is hereby given that in accordance with the provisions of Section 66 of the Companies.
Act, 2013, and the Ordar daled March 1, 2026 passed by the Hon'ble National Company Law
Tribunal ("NCLT*), Mumbai Bench, the Company has fixed the Monday, April 27, 2026 as the
Record Date for the purpose of giving effect 1o the Reduction in Share Capital of the Company
a5 under:
i
. Original Pald-up Clplhl Paid-up capital of 2 6,53,78,000 divided into 65,37,600 equity
shares of 2 10 ea
Reduced Pald-up Clnllll, Paid-up capital 1o be reduced to ¥ 32,68,800 divided into
3,26,880 equity shares of ¥ 10 each.
Mechanism: Canunmg 62.10,720 equity shares of ¥ 10 each.
A he d
Only shareholders whcse names appear in the records of the Depositories ie. NSDL and
COSL as banaficial owners as of the close of business hours on the Record Date, Lo.,
Monday, April 27, 2026, shall be entitled to the benefits of the reduction in share cipﬂll
and the allotment of Equity Share of the Company in accordance with the approved

4. A copy of the made for the olmelan'ﬂ is
postedon

5. The suggssuons and objections, if any, on lho pmpouls for

of tas in the be filed by any

person, including tho beneficiary before the Secretary, Central
Electricity Regulatory Commission 6, 7" & 8" Floors, Tower B, World
Trade Centre, Nauroji Nagar, New Delhi-110029 (or other address
where the office of the Commission is situated), with a copy to the
applicant at the address of its corporate office within 30 days of
publication of this notice.

Place: Gurgram

Date: 16.04.2026

Sd/-
Sr. Deputy General Manager

. Allotment Letler dated 07/09/1999 issued by City and Industrial Deveiopment
Corporation

Letler dated 29/10/
PammW@MWtMnMwwmmwmm(
Corporation

wn

4. uwummmmamwawmmwmmmm
5- )
Agreement for Sale dated 16/0472001
A Non-Cognizable compiaint has been lodged regarding me losu 01 the aforesaid
uments,
mnoeofhswbﬁcmha
¢ having any ciaim, right, tite, umwesln
respectol g
days from the & Son of £ nolice. ¥ inyemiog vAnin 15
tohave beenwaived. Contact Details:
Adv. Kanchan Sharma
Office No. 809-810, Niharika Mirage, PdNo 274, Sector-10,
Kharghar, Navi Mumbai - 410210.
DR

18" Aprl, 2026
Navi Mumbai

M2-1320, SBI Colony, Neru! (E), Navi Mumbai
& m'amzzsoem

’ PUBLIC NOTICE

Public at large is hereby informed that | am|
|investgating the tite in respect of property
baing of Room No.387, on Second Flootyin
Buiding No.11, lying on land bearing CTS'
No.1025(pt), at Viliage Kopri, Thane (East)
400603, Mr Rabin Mitra has represented to
me thal he is the absolule owner of the said
Property and that he has misplaced the
original conveyance deed dated 24" April
1986 between Mrs Saraswatibai Laichand
and Mrs Seema Ashok Haldar and original
conveyance deed dated 6" July 1991
between Mrs Seema Ashok Haldar and Mr
Rabin Mitra.
If any person/s, bank, financial institution,
govemment authority, has any claim, right,
title or interest of any nature whatsoever in
the above said Property, shall raise their
jections in writing within 15 days from the
date of this notica at A-70, Sr Guru Nanak:
CHS L, Kopri Colony, Thane (Easl)
MNM“

400603, such cam wil be
Anil §

Advocate

Date: 16-04-2028 Place: Thane

Form No. INC-25A
Advertisoment to be published in the newspaper for conversion of Public

Fraudulent Use of Anand Rathi Name for Fake Stock Market Group

In the matter of M/s. Dassault Rellance Aerospace Limited (CIN:
U35999MH2017PLC291083) having its registered office at 502, 91-94 Prabhat
Mumbal, India, 400055, Applicant

Company Into a Private Company
Before the R Director, Minlstry of te Affairs nmmwmmdmn&wlmkmmwmnmm
Mumbal | Reglon vestments rom the public.
In the matter of the Companies Act, 2013, section 14 ﬂ Act,
2013 and rule 41 of the 2014 officials
AND

representing themselves in association with Anand Rathi

7383636687, 7362880531, 8116262075, 8294705357, 8871635031 &
9601373801

ial) |

POWER GRID CORPORATION OF INDIA LIMITED
(A Govemment of India Enterprise)

RQ]M!MO'MO B-9, Qutad Institutional Area, Katwaria Sarai, New Delhi - 110 016
Corporate Office: Saudamini, Piot No. 2. Sector-29, Haryana - 122 001
Website: www.powergrid.in, Cl! IMDL!W‘"

A MAMARA

FORM G - INVITATION FOR EXPRESSION OF INTEREST FOR
AAASH LEISURE LIMITED
OPERATING IN THE GAMING AND ENTERTAINMENT INDUSTRY ACROSS DIFFERENT CITIES IN INDIA
{Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Notice is

0y g an
application to the Ccnlml Government under section 14 of the

Act,
2013 read with aforesaid rules and is desirous of private limited
company In terms of the special resolution passed at the Extra Ordinary General
Meeting held on March 31. 2026 to enable the company to give effect for such
conversion.

* ARSSGL and ks group companies have no comnection whatsoever with such persons, entties,
o bank sccounts,

: #

o + hvestors w
¥ P werfcation.

the company may deliver or cause to be delivered or send by registered postof his | | = °7

objections supported by an affidavit stating the nature of his interest and grounds ventheat, hat

of opposition to the concerned Regional Director at Everest, 5th Fioor, 100 Marine ARSSBL Telegram, of any simiar

Drive, Mumbai - 400002, Maharashtra, within fourteen days from the date of Geceptive. and fraudulent

publication of this notice with a copy to the applicant company at its registered

office at the address mentioned below: Any per: mmmnmnw‘&nrmm»muwuwmuammu

its group companies shall not be responsible o Bable for any loss, damage. cr consequence
arising therefrom. Braaver
Anand Rt Share and Stock

Brokers Lid.
Date: 16/04/2026 S8 et e PO TR,

Cipla Limited

CIN: L24239MH1935PLC002380
Regd. Office: Cipla House, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai - 400 013.
Tel. No.: (022) 4191 6000 « Fax No.: (022) 4191 6120
E-mail: cosecretary@cipla.com * Website: www.cipla.com

Issued in support of the IEPFA campalgn 'Saksham Niveshak'
(Second 100-Day Drive)
E E|

Aspermprovnsoonsolme(:ompmnesmzoﬂ read with the Investor
and (Accounting, Audit, Transfer

Integrated Annual Report, Login details for e-voting and to update bank account details
with the Company

Physical Holding|

Send arequest to the Registrar and Share Transfer Agents of the
Company, KFin Technologies Limited, at murthy.psrch
@Kfintech.com and Company at secretarial@rain-industries.com
providing Folio No., Name of Shareholder, Scanned Copy of Share
Certificate (Front & Back), PAN (Self attested Scanned copy of
PAN Card) and Aadhaar (Self attested Scanned copy of Aadhaar
Card) for registering e-mail I,

Following addilional detaifs need lo be provided for updating
[Bank account details for receiving dividends directl in their bank

by the NCLT, Mumbai Bench, sL RELEVANT PARTICULARS Applical
Upen completion of the allotment, the Company shall undertake the necessary formalities for 1. |Name of the corporate debtor SMAAASH LEISURE LIMITED Dassault Reliance Acrospace Limited
listing of the said Equity Shares on the stock exchange(s) where the existing equity shares of along with PAN & CIN/ LLP No. CiN: 7 Mr.
the Company are listed, namely BSE Limiled. Ll |PAN:AAECP634281 Dlmf'al
This Notice is aso available on the Company's websie at www.trustwavesecurieslimiled.com | [ % [Address of the registered office [ 403, Udyog Mand No.2, Mogui Lane, DIN:08400934 r
and on the website of BSE Limited at www.bseindia.com. Mahim (West), Mumabi Crty, Mumbai,
Maharashira, india 400018 Mumbal, Maharashtra, India, 400056
For TRUSTWAVE SECURITIES LIMITED i [NtAopicae ] -
" z - d 3._[URL of website Not Applicatie Date: 167 April 2026
(formerly known as Sterling Guaranty & Finance Limited) 2. [Dotals of the piacs whard [LRCyMaivumos || | pace: Mumbal
DEEPAK B, KNARWS:S majority of fixed assets are located: | 2, Korum Mall, Thane
Place: Mmbal " DIRECTOR 3. Pavillion Mall, Ludhiana, 4, Berklcy Square Mall, Chandigarh
Date: April 18, 2026 DIN: 0134487 5. World Trade Park, Jaipur, 6. Curo Mall, Jalandhar, 7. City Centre Mall, Raipur
< 8. Z Square Mall, Kanpur, 9. Omaxe Mall, Amritsar,
10. DN Regalia Mall, Bhubaneshwar, 11 Paimwaik Mai, Ludhiana
12. Indiabulis Mega Mall, Ludhiana, 13. Spectrum Metro Mall, Noida
It portioant to ote that 1o rocrds I elaton t te saidassts aro avalable PUBLIC NOTICE
Further, the assets are neither traceable
NOTICE Is hereby given to all the concemed that my clients viz. Channel
have they boen handed Corporate Debtor to the Resolution
. RAIN INDUSTRIES LIMITED m sy by e Cosmarate Dadtr fo the Freight Services (Indla) Private Limited & registered Private Limited
&} ! ' Regd.Off : Rain Center, 34, Srinagar Colony, 5. |Installed capacity of main Not Appiicable. company having its registered Office at A-4, Roy Apartment, Opp.
g 51 = Hyderabad-500 073, Telangana State, India. products/ services Cargo Complex, Sahar, Andherl (East), Mumbai - 400 099,
Ph.No. : 040_4040,234 Fax 040404012” 6. |Quantity and value of main Since the commencement of CIRP, the intend to purchase Flat No.A/73 admeasuring 69.05 sq.mtrs. built up area
rain-industries.com products/ services sold in the company has not been engaged In any situated on the Seventh Floor at A Wing of Building known as 'Ruia Park’,
sst Ginancial year business. Ruia Park C Housing Society Ltd. constructed on land bearing
CIN: L26342TG1974PLC00163 7 [Number of employees/ workmen |0 :
=8 JFurther detalis. mwmm Torther Gl wiiE 37 6Tl G CTS No.6, 6/1 to 6/5 of village Juhu, Taluka Andheri in the Sub
NOTICE OF 51*t ANNUAL GENERAL MEETING  aveiiabie phd District and District Mumbai Suburban, Plot No.47, Janardhan Ramji Mhatre
NOTICE is hereby given that the 51% Annual General Meeting (AGM) of the Members (St chosits) Mwmqf:m s Marg, Juhu, Mumbai 400 049 along with jour barking. space ‘No.14
1R U wil s sre vaial <
‘:, D;‘R:dﬁ;x{ﬁm?; S,S::g:mmn rsgﬁ&g?:zv& :::n?(.égzvs,;)‘ Eligioiity for resolution applicants | The Resolution Appiicant must be eligble Originally from Ms. Rashida Anwar Khan under a Sale Deed dated
without the physical presence of the Members at a common venue, in complance with under section 25(2)h) & 29Aof | under section 294 of the Insoivency and 28.08 1993 riw registered Declaration dated 03.10.2011 one Thakurdas
Ministy of Corporate Afairs General Circular No. 0312025 daled Septsmber 22, 2025 e e A oo 2018, Jagtiani Trust had purchased the said Premises and that pursuant to the
without the physical presence of the Members at a common veae. e i ond ety crtera, please | | terms of Last Will dated 10.01.1991 executed by Thakurdas son of fate
In terms of Section 101 and 136 of the Companies Act, 2013 read with Rules 18 of the | [0, [Cast date for recaiptor 07052026 Jhar oo an) sorg Wi schaduje:forming part of i Tiust vz
Comganies (Vanagemen and Administraion) Rules, 2014 (he Act and Rules’), e of Thakurdas Jagtiani Trust' of Thakurdas Jagtiani, said Mrs. Meena Motwani
notice of the AGM and for the financial become the absolute owner of said Premises. However, my clients submit
year ended 31 December 2025 along with Board's Report, Auditors Report 2nd oer that said Mrs. Meena Motwani has free, clear and marketable title over said
documents 1 be transacted at e AGM were sant on Apri 15, 2026 through eleconic premises.
mode to those sharenolders who have registered their e-mail ids with deposilories or Any person hav!w any claim, right, tite ok Inle'w in or to the said premises
with the Company. and/or thy spect thereof, whether by way
" o —a of sale, mongago. assignment, chuue Inm lien, possession, gift,
Theilared At Rem i M bl evalustion matrix inheritance, maintenance, tenancy, lease, easement or otherwise
468annuakreports and on the websile of Stock Exchanges Le, BSE Limited at hitps:/ and request fo resolution pians to howsoever, is hereby required to make the o known in writing to the
Iwww.bseindia.com and National Stock Exchange of India Limited al https:/l applicants at the address mentioned below, along with documentary
www.nselndia.com 2nd on the websile of Regisirar and Share Transfer Agenis o he 15. |Last data for submission of 04072026 evidence in support thereaf (and not otherwise), within 14 (fourteen) days
Company KFin Limited at kfintech.c 5 T from the date of publication of this notice. Failing which, my clients shall
- . |Process emai dp.smasash@gmallcom
I sharshokder emai-id s aiready rogistered wih the Company! Deposiory, Login detals Expression of ntorest presume that the sald premises are free from all encumbrances, and any
for e-voting are being sen! to shareholder registered e-mail I, 17. |Detaiis of the corporate debtor's [ NA Plu- Mumbal Sd/-
o ettt | e m— g7 || owe: tekanas ovoch oh Cou
18’ requ e o
P for eroing ond 1o ot bk ommon i | | Piace: Nagour s 301, Third Floor, Sterling CHS Lid. Near Laxminarayan Mandi

; 1P Megha Agrawal

|savt»oompmussnow:s/uzn

valid up 10 30.06.2027

Addross Roglstorod with IBG1: /o Trunex Absolute Insommy Resolution LLP,

001, Shivranjini Apartments, In Cice of Congress Nagar Garden,
Congress N

Nagpur - 440012 (M.S.}
For Smasash Leisure Limiiad
;7
veq to the Al, P properties

g L LOIESSIanaL

That our client MTNL( Mumbal) ( over ﬂq
Own properties 1t loghlon siuated at Mumpal, Navi Mumbal and
regard any Person/
tion  incumbeance and/ot
rties, | wriing aiong wih

“E

for RAIN INDUSTRIES LIMITED

S. Venkat Ramana Reddy
Company Secretary

Place : Hyderabad
Date : April 15, 2026

accounts through the Electronic Clearing Service (ECS): I
a)  Name and Branch of the Bank R
b) Bank account type jection over the sai
c)  Bank account number vmmnumumaumlmmmu
4) 9 Digt MICR Code Singigered o s e ek o SRt M%m &
e) 11 Digit IFSC Code Monetization/Sale of the properties without any further |
t) 'Scannod czzy of Cancelled Cheque bearing the name of 5. No. 'SCHEDULE OF THE PROPERTIES
- sl shareholder - | ca0 Belapur, Telephone Exchange, Pict No. 22, admeasuring Area around
Demat Holding Sq. Muss., Situated at Sector - 11, CBD Belapur, Navi Mumbai-400614,
to contact their Depository Participant o register their Email ID, Dist. Thane.
Bank Account partculars, PAN, Aadhar, Contact No. etc. 2 | APMCT Telphone Exchange, Pot No. A sGmeasurng Area 500nd 127163
= Sq Mus.. Situated AlSee(orﬂ Near APMC, Vashi. Navi Mumbal-400703, Dist.
In compliance with the SEBI Circular dated November 3, 2021, the Company has Thane
dospatched the physical copies of Form-ISR-1, Form ISR-3 andFom-SH-13 through 3, | NewPanvel, Piot No. 21, admeasuring area around 1997.78 Sq Murs., Stuated
Registered Post on February 26, 2022, March 17, 2023, May 18, 2023 and January 24, 1 giSactor. SA NewPanvel. °‘“"" e
2024 for updation of PAN, Nemination and KYC details for those shareholders who are 4.
Poking e gy shaes n Pysicl frm. The aoresaid Forms can be dowroaded 3‘;‘ s *‘““;g;;"“" s s MG Vg o o P
!vcm (no Comnanys wubsue Turbhe Telephone Exchange & Quarters, No. D-27,admeasuring area
.pdf for submission, 5. around 1201.4 0 Sq. Murs., Sttuated at Village Bonsary, Turbhe, Navi Mumbak-
The shareholders who wish (o attend the &-AGM lhmwh Video Conf ey cThane
Nerul Piotho. 1A, a10und5146.4254.
Other Audio Visual Means ("OAVM') are requested lo go through the procedure laid 6. | mMus. snuuua msmmn N.,u MMmm,mms Dist.Thane.
down in the Notice of 51* Annual General Meating. abale ¢ ‘admeasuring area arount
The Company has grnv&ded ts sharsholders remote e-voti lauln tn liance with 7. Mus., s«uma m mmo-ael-pw m vmm Tetavall, MIDC, Rabale, Navi
the C¢ Act, 2 o Murmbai- 4007
ompanies. thereunder
and Exchange awa ol India (Listing Obligations and msclosmo Requirements) g | Khargnar Teiophone E’C""’“‘ Piot No. 78, admeasuring Afog oround
Regulations, 2015. The Company has engaged KFin Technologies Limiled as the D s SRustoq i Seckor: 22, Koarghas (sl ol Pefiet,
authorized agency to provide e-voling facility. The details as required pursuant to the Act Tamboll Telephone
and Rules are as under. 9| 5410.06 Sa. M. Stuated ot Sector KWC. Vilage Kalombol, oL Panvel, Dist.
1. The cutoff dats to determine eligbily to cast votes through e- voting al e-AGM is ";m ':Ilmfw e P -
May 05, 2026, The e-voting shall be open for Four days, commencing at 10.00 AM, 10. X
on May 08, 2026 and ending at 5.00 PM, on May 11, 2025 for al the shareholders, b Mo S "T,.'.,‘ Secor 25837 s . G55 o o
whether hokding shares in physical form of in demalerialized form. The e-voting Yashi Telephone Exchange, PIotNo. 46.0messurng o1ca 810U mmusa
maodule shall be disabled by KFin Technologies Limited for voting thereafier, Remote At ector-7, Vashi, Navi Mumbai-400703, Dist Th
e-voling shall not be allowed beyond the said dale and time, 12 Thane Charai Telephone Exchange and 33 Quarters, Pioy/CTS No 107A P,
2. The members who have ol casl their votss by remote e-voling can exercise Vieir 078,100, 200 4. aduseucaig sres & e M Shusied
voting rights during the e-AGM, Panvel Oid Telephone Exchange, (Plot No. 2298) CTS No 229 near Shivaji
3. Amember may participate in the e-AGM even after exercising his right Lo vote through 23. | Chowk admoasuring aroa around 8430.7 Sq. MUs (as per property card)Tal.
remole e-voling, but shall not be allowed to vole again during the e-AGM. ’M:‘m ";"I s e D L TR
4. A person, whase name s ecorded in he register of members orin e regsterof | | 36, | Y5iipy Joeriere Setonée, Sune Yo, 12472, 122, 1231 mé?)j
bensficial owners maintained by the depesitories as on cul-off date only shall be 125/2(P)Situated at Nehru Road, Opposiie Rally Wolf, Mulund(W), Dist.
entited lo avail the facility of remote e-voting or e-voling during e-AGM. A person, | || Mumbai Suburban 400080
who acquires shares and becomes shareholders of the Company after dispaich of the 15 Vashi Ta!ephone Exchange, New Administrative BuIIGing Piol No. 1B,
notice and holding shares as of the cut-off date can do remote e—vomgbyobuwnq g :‘:‘:"“ l""'"“‘"’" m°9°5¢""“s"“' 8t Sector -16A, Vashi,
the login-id and password by sending an e-mail to 3round 3000 |
of murthy.psrch@Kfinlach.com by mentioning their Folio No./DP 10 and Cliant ID No. 16. mf‘:f: snuu::{‘ ;“n:o m ",‘:.’5,/,‘,; :,dm;"""‘ o roud
However, if such shareholder is already registered with KFin Technologies Limited .| Vashi, PiotNo, 33 & 34, ( uarters) admeasuring area around 1500.24 5.
for remole e-voting, then existing usér-d and password can be used for casting vote, . i 3
5. The Company has appointed Mr. DVM Gopal  Ms. Ansu Thomas, P i, | (Tota13G-Quarters in Bullging No. -1 to F-6). Plot No. 1, Stiuated at
Secrotaries as the Scrutinizer to scrutinize the e-voting process at e-AGM ina fai. am . 5“. tor: 10, Kalamool/Roadpal, (Navi Mumbai}-410218 Tel. Panvel, Dist
Iransparent manner. @ ice N . 8dmeasuring area around
For detailed instructions pertaining o e-voting, members may please refer o the section 1 building ‘j"‘”‘ (od M‘“'T"h’;‘“"‘ Tower, situated at Sector- 9, s"‘““" New
'Notes” in Nobce_ul the Annual General Mesting. In case of queries or gg::::ﬂe: ” Koparkhairane Telephone szcmnea Office No. 2 & 3. Piot No. 248 25,
g area around 2755.50 Sq. ft. with iy
(FAQs) and e-voting user manual available at the Downloads sectien of hitps:// around 35§, Mtrs., Situated at ssqem, 5::::;&“?[ Bus (;:pm‘,
www.evoting.kfintech.com or may contact Mr, S. Venkal Ramana Reddy, Company Koparkhairane, Navi Mumbal-4(
Secretary, Rain Indusiries Limited, Rain Center, 34, Srinagar Colony, Hyderabad - 500073, 21 Millenium Business Park (MBP), Piot No. MBF- ind Fioor, admeasuring
Telangana State, India, Ph.No. 040-4040123¢ or at secretarial@rain-indusiries.com ' :e: -M;':gc 6;1?' Sa. LL .:Mﬂmm;oﬁz-"b:ﬂl; Situated at Sector -1.
of Mr. P $ R Ch. Murthy, Manager, KFin Technologies Limited,, Telephone No, (040) 2%, an unb L Thane,
Sriise,sval 10ty i im. 1| S TN o T ok ey e S
Members may kindly note thal the Results of the voting wil be announced within 48 Mumbsi-400708, Dist. Thane
hours of conclusion of Annual General Meeting. 'HENCE THIS NOTICE

Date : 16/04,2026

Jsetendra Patll
Place : Navi Mumbai PATIL AND ASSOCIATES

Eksar, Borivali (W), Mumbai 400 091

ind Authority
and Refund) Rules, 2016, sharesmvmldv dividends remain unpaid or
seven consecutive

unclaimed for years are liable to be transferred to the
|EPF. To avoid such transfer, shareholders are advised to claim their
unpaid or unclaimed dividends, if any, at the earfiest.
It has been observed that dividends remain unpaid or unclaimed
primarily due to non-updation of KYC dslails. Shareholders are
requested to update their KYC as follows:
* For shares held in demat form: COnlact your Depository

Participant (DP).
« For shares held in physical form: Submit the applicable ISR

forms along with o KFin

Limited, the Company's Reglstrar and Share TransferAgent

KFin Technologies Limited

Selenium Tower B, Plot No. 31 & 32, Gachibowli, Fir nanaaé&ség%l

Tel : +91-40-67162222 / 491-40-79611000
Toll Free / Phone Number: 1800 309 4001
WhatsApp Number: (91) 910 009 4099
Details of the applicable ISR forms are available on the Company's
website under the Corporate Governance section under the head
‘Investor Service Forms', For CIPLA LIMITED
Sd-

Rajendra Chopra
Company Secretary
ICSI Membership No.: A12011

Pllc Mumbai
15" April, 2026
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